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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

c.P. No. ls9/(MAH)/2017

CORAM Present:

NAME OF THE IIARTIES

SECTION OF THE COMPANIES ACT: 58(4) of the Companies Acr 2013.

S. No N;\ME DESIGNATION SIGNATURE

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07 .2017

Satyanarayan Karwa & ors.
v/s.

M/s. Premco Global Ltd. & Ors.
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ORDER

CP No. 1s9/ sE(4)/NCLTA{B/MAIV20U

On the Company Petition filed under Section 58(4) of the Companies Act, 2013, the

Respondent side having sought time for filing reply, list this matte! on 12.9.2012 with a

direction to the Respondents to file their reply within 15 days hereof and rejoinde, if any,

within 15 days thereof.

List tiis mafter on 12.9.2017
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V. NALLASENAPATI{Y
Membcr (Technical)

B.S.V. PRAKASH KUNIAR
Member (ludicial)
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